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Water
Rajauri

Rates charged by DDA in
Garlen, D. D. A. Colonies

4651, SHRI JAGANNATH SHAR-
MA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the water rates charged by the
DDA in the Rajauri Garden (G-8
Area) DDA colonies;

(b) whether these rates are four
times more than the rates charged by
the Delhi Municipal Corporation;

(c) the reasons for these enhanced
rates;

(d) whether the Welfare Agencies
of these colonies had met the Vice-
Chairman and whether he assured
them that these rates would be re-
duced with retrospective effect; and

(e) if so, whether Government
have asked the authorities not to
harass the residents till a final deci-
sion is taken?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Delhi Development
Authority is charging 70 paise per





